
Government of Jammu and Kashmir 
Civil Secretariat, Revenue Departme~t ........ 

Notifi~tion 
Jammu, the Jo h February, 2018 

SRO 97- .-In exercise of the powers conferred by clause (b) of section 3 of the 

Jammu and Kashmir Grant of Permanent Resident Certificate (Procedure) Act, 1963 

(Act No.Xlll of 1963), and in supersession of all previous notifications issued in this 
behalf the Government hereby appoint Sh. Kaisar Ahmad Bhawani, KAS Sub-

Divisional Magistrate Marwah,holding additional charge of Assistant Commissioner, 

Kishtwar, to be the competent authority for the purposes of the said Act within the 

territorial jurisdiction of Sub- Division Marwah, of District Kishtwar. 

By orde.r of the Government of Jammu and IUshmir. 
Sd/-

(Shnbid AnayatuUnh) lAS 
Commissioner /Secretary to Government, 

Revenue Department 
No: -Rev/LB/29/2017 Dated:-J.n ~02-2018 
Copy to the:-

1. Financial Commissioner, Revenue, J&K, Jammu. . . . 
2. Commissioner /Secretary to Government, Genera} Adrom1strnuon Deptl. 
3. Divisional Commissioner, Jammu. . . 
4. Secretary to Govemment, Department of Law, Jusoce and Parliamentary 

Affairs (with 7 copies). 
5. Deputy Commissioner, Kishtwar. 
6. Director, Archives, Archaeology & Muse~~? J&:K J_arr;:uGovt Gazette 
7. Manager Government Press, Jam~u for p~ I catron ;.no ~e M~ister . 
8. OSD to Minister for Revenue for InformatiOn ofth; I <~c:onnau·on of the Hon'ble 

. M' ·ster (MOS) Revenue 10r llw 9. Special Ass1stant to tnt 

Minister . /S tary to Government, Revenue Deptt. 
10. Pvt. Secretary to CommsslOne~ ec~ · ( RO) on official website. 
II . IIC Website for hoisting the satd notlficatJon S 
12 . Notification I Stock file. ~·'Q 

(Manzoor Ahmad Parray) 
Under S~cre.truy to Government 
. Revenu~rtv>ent 1 

L_ ________________________ __ 


